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N Shn SR.Sinha, 1d counsel for the apphcant
Shn D. Surendeta, 1d. ASC for the respondents.v .

ORDEB [ORAL]

Heard the ld counsel for the apphcmt on this Ongmal Aplel atmn | .

and M.A. No.350 of 2006 which is for condonation of delay
After some arguments the ld counsel for the apphcant P

ays to

mthdraw both the ‘applications so that he ~may make one more #uempt |

before the respondents by placmg a fresh representaiwn giving ¢

R

.3 On the basis of submissions, the prayer is allowed and this O.
| thh M A 350 of 2006 are d1sposed of as wﬁhdrawn_ @'@ .
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